
,,--(HIGH couRT oF ASSAM, NAGALAND, prMoesn)

No.HC.VII-2U/2013/( 1?. o /A
From Smti Jayashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To,

Shri Abubakkar Siddique,
District & Sessions Judge,
Charaideo. JI

Dated Guwahati the 
)1Decembet, ZO24

Sub: Casual leave.

Your I etter No. DJCHA/ 1979 I 2024, dtd. 76. 72.2024.

Sir,

with reference to the above, I am directed to inform you that you have been
granted half day casuar reave on 2r.r2.2o24 (second haro, arong with station reave
permission, with the officiar vehicre, at own cost, from the evening oJ 2r.r2.2o24 ti
the morning ol o2.ol'2o25. The next senior most ludicial officer available at the station will
remain in charge of your Court and Office in your absence.

Ref:-

em

Copy to

H t-2

yours faithfully,

sll-
JT. REGISTRAR ruIGII.ANCE)

t 77- tl-z<ted

The Project Manager, Gauhati High Court
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